
	

RELEVANT PARTICULARS
1. Name of the corporate debtor 

along with PAN/ CIN/ LLP No.
PLANET MOBILES PRIVATE LIMITED
CIN NO. U51101MH2014PTC257426

2. Date of incorporation of corporate 
debtor

21/08/2014

3. Address of the registered office 
and principal office (if any) of 
corporate debtor

Pangra Road, Near Aurangabad Electrical,
Paithan Road, Chitegaon – 431 105

4. Details of place where majority of 
fixed assets are located

Nil the company does not have any fixed
assets.

5. Installed capacity of main
products/ services

There are no operations in the company
only 4,762 Nos of LED Tvs, Torch and AC
lying at Chitegaon.

6. Quantity and value of main 
products/ services sold in last 
financial year

Details can be sought by prospective
resolution applicant via e-mail by raising
specific request at
nehapagrawal@gmail.com or
cirpplanetmobiles@gmail.com

7. Number of employees/ workmen 0
8. Further details including last 

available financial statements 
(with schedules) of two years, 
lists of creditors, relevant dates for 
subsequent events of the process 
are available at:

Details can be sought by prospective
resolution applicant via e-mail by raising
specific request at
nehapagrawal@gmail.com or
cirpplanetmobiles@gmail.com

9. Eligibility for resolution applicants 
under section 25(2)(h) of the Code 
is available at:

Details can be sought by prospective
resolution applicant via e-mail by raising
specific request at
nehapagrawal@gmail.com or
cirpplanetmobiles@gmail.com

10. Last date for receipt of expression 
of interest

30th May, 2023

11. Date of issue of provisional list of 
prospective resolution applicants

8th June, 2023

12. Last date for submission of 
objections to provisional list

14th June, 2023

13. Process email id to submit EOI nehapagrawal@gmail.com or 
cirpplanetmobiles@gmail.com

Sd/-
 Mrs. Neha P Agrawal

Resolution Professional
For PLANET MOBILES PRIVATE LIMITED

IBBI/IPA-002/IPN01130/2021-2022/13728
Date  : 17th May,2023
Place : Aurangabad

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency
 Resolution Process for Corporate Persons) Regulations, 2016
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